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SHRI DINESH JOARDER (Malda):
"Inder Rule 377 of the Rules of
Jrocedure and Conduct of Buginess
I have to raise the following urgent

ber, 1977 were subjected to severc
lathi charge by the Police. It is also
reported that the police force ured
gun butts also to attack the stu-
denta. Many Palestimian students
were severely injured ang 7 other
students were arrested. Some of
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them are alleged to have been mis-
sipg This wmcydept has crepted a
styong resentment among the stu
dents of foreign countries studying
in India as well as students com-
muymty of ow country

It has been reported by Shri R S
Gupta, Supenntendent of Police that
the students had come to thg embassy
o present a memorandum 1o the
Egyptitn  Ambassador or a semol
¢fMicial of the embassy

Mr Gupta further says that the Pa-
lestinian students were protesting
against President Sydats usit o Is-
1ael They wanted the Egyptiap Am
bassador to pass on their memorandum
to Presdent Sadat

It has also been reported that Mr
IT A Yagm a repieseniatjve of the
League of Arab  States Mission m
New Delh: alleged m a statement that
polhice had used lathis tear-gas unrd
their gun butts to disperse the stu-
dents He said 3p Palestinian students
were injured Two of them were ad-
matted to hospital with serious nju
11es 10 Palestiman students were n1s
sing He presumed that they had been
wrrestod

We know that our country and the
peopls support the Palestinian move-
ments for achievement and establish-
ment of thgir home-land We suppprt
{he cduse of the Palestimans

What happened vesterday? If tmis
sort of repression 1s made on the Pa-
Jestinian students who were high-
lighting their legitimate demands «nd
grievances what will be the re-action
m Arab countries and in other parts
of the world” The stui»nts of our own
commumty have been agitated over
this 1ssue

I would like the Home Minster to
make s staterent so as to allgy the
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atphpmhpdm that our Governmeat's
attitude has not ¢ !.Wrdl

demand of the Palestinian to h:!‘c
thewr home-land 1 am saying so tme
cause everybody in our country, Arveb
countries and other parts of the wecld
should know that we are still suppert
ing the cause of the Palestimans

He may also make a statement as
to what happened yesierday

MR SPEAKER The Call-Attentwsn
Notice given by the Leader of the

Opposition will be taken up at 534
PM

SHRI DINESH JOARDER The
Home Minister 15 present here

MR SPEAKER I cannot ask him.

SHRI SAUGATA ROY (Barakpore)
I have jiven notice under 977

VIR SPEARER It will be balloted,

SHRI SAUGATA ROY I have maade
1 specific request nnder 377 in regard
t5 latha charge on the Palegbinian shu-
depts He should make a sta
regarding lath: charge on the studem
ingour country while we are suppert-
mg the Arab cause Atleast they cenld
have been treated nicely

MR SPEAKER It 1s up to hum te
answer I cannot ask him If he wanie
to answer he can answer

SHRI DINESH JOARDER We want
to know that what was the situatms
thil led to police repression?

SHRI C K CHANDRAFPAN (Can-
nanore) You can direct the Mimster,

SHRI SAUGATA ROY Through 1eu
we ask hun

MR SPEAKER No please, Rule 377
dogs not permit me to direct them
Please resume your seat



